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116

492

BRIl

LOIET KN

0.0017

oSt e /e
FLATE &=, 9%
245/9248, SHAIY
BERGEIFEEIG]
[GERTEK RIS
e, 9T 175/4624,
geae foe vey/e
BSIEREERE
FATE &=, 9w
5/2312, FTorshE
forer g/ A
o Uey/e geaa
GRS
4549/69360, Tsfi=
forer oey/er
forer dey/e gvaa
e, 97w 1/15,
NERIEGRE RS
arT e de/e
geeq e, 9w
2387/34680, 19
BERGIEIRIT
e, 99 33/23120,
AfEs FIT I/ gSET
e, e
29/2589440, St
I ST/ g o,
¥ 1/323680,
STefaaT wI S/

ZoT ¥ 9w
729/2589440,

TSET HIT /3T
ST T, AT
387/647360,
e e day/er
STTETST T T/
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1/35, T=Ee &
/A gead o
/AT FEET F,
AT 1/15, T@IATA
BERGEFCERER]
T/ EER 7,
T 13/23120,
FaTstg o
REIRWAEIRREEIC]
IGERGIEIECIEEL
e o
1757/36992, STRr*a<
BERE:EIREREEIE]
BEREERCE
e, 9T 62/2023,
NEER GRS
AT T T/
T 6,
589/83232, Tsfia
T ST/ EHA AT
T/ AT e,
9I¥ 589/83232,
TOhT e S/

EHA FIT a3
WESIGRECRIEES
589/83232, THIT
T ST/ TH HT
T/ S R g
11001/462400,
TSI TR T/
REREERGIE
T o, v
5/9248, TRHS(IT
BERGEICEEL]
o dey/et a=e o
3989/46240,
SEERCEICAEL]
T/ FIAST ST
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T/ Fefaey [,
¥ 1597/36992,
EECAEERWIE
EEAEERTE
NECELRE L IDES
96387/1294720,
TEHATT fH v/
T & tg/Er 9T
e, 9w 1/2312,
T FIT =T/
st & vey/er
T &, 9w
115/9248, ST
Y TG/ TASH
IGEREE T
oo, 9T 75/9248,
srfievae e vey/en
Sataay & v/
T &, AT
25/2312, 9T
et/ 29
e/ g R,
AT 25/2312,
ST fer gy
fereTaaTer e vey/e
ERECAEICRIDES
389/9248, #fdax
forer vey/eT geft e
T/ Far [,
T 26617/462400,
ERCEIRELCRUIE
EEEREERECECE I
e, e
30867/462400,

AetdeT & Fara
v/ e e
T/ geae e,
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T 2597/34680,
gaTaTe o= deyer
REIREERGEETE
oS & 9/9248,

HEESSE IR el
TSI/ ST e

FAFT, AT
1011/46240
492

117

96

0.003

TTH G=73, 93 1/1
96

UEED

AqTH: STTAT (42)

118

1034

0.0082

NESIEAEREIE
gL e 1/1
1034

119

1035/2/1

0.0228

i e vy
AT o e
/e e e, 9w
11

1035/2/1

120

1039/2/1

0.0228

SAUCICIR I IRL]
SOTHT W ACHT TH
TATTE THAS T
e =i g g
T AT FTET
EEEICREERGIE
aferee &, e 1/1
1039/2/1

UEED

AT TS E (43)

121

113

IGEINCIE
G=TId)

0.0028

AT 9914, 97
11
113

122

13//112

0.0329

SHE &I HIT
S/ qET TH
T/ AT a1,
99T 765/6656,
TR AT UH/ET 9
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TSN AT UH/ET
STRTEY =S, A%
153/6656, &7 F9T
/A giay aue
L ERECMEIE
dIT 153/1664,
SEIEESRIEICIEY

TSI/ qE@aT 1,
AT 2853/26624
srataa & veyer
= fom deyen g8
o=, 9T 99/6656,
AT AT Ta/A
FHAGTT QT T/
THLTTH 9THT, 9T
693/26624, srfaer
THTL UH/3T qaeia
THTL 0 U/
9T I%T FHiud,
¥ 599/13312,
g e vy
giavaTer e vey/er
=4 7, e
85/3328, feft s

TSI/ AT G T
/3T FAATH 3
9, AT 85/3328,
TTSITE FHIE Ta/ar
AT FiE U/ TH
T, 97 85/3328,
HI Taeg/H gl
o dey/en fAeer
e, 9 515/6656,
e (e Saeg/a
Foor e da/eEr

T 1T o=,
9T 99/234
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13/112

123

13//5

0.0101

SEAEERETE
EERECRGIE
661/9456, [TITATT
forer v/ 9= B
T/ wehE T,
T 1/6, @ e
/AT A o ve/e
wehe T, 99T 1/6,
EECGEICR TR TE
SRR
e, 9 305/1576,
BSIEAEE RG]
FIE T /e i
¥, 99w 305/1576,
gIrtaay HIT A 4T
T/ qetaaT e
=T U/ gEeT
&, 997 661/3152
13//5

124

13//6

0.0455

st fRi ey
e Ry ey
661/9456, TCILATT
Rier ey 3 R
ey e R,
T 1/6, TE f&
ey e R ey
wehe R, 9T 176,
et fRie teye
o fR ey
e, 9 305/1576,
vsfi e ey
FE e ey g
f#=r, 9% 305/1576,
gIrtaay HIT A 4T
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TSI/ TAtaeY e
=TT U/ gE
e, 9T 661/3152
13//6

125

13//7/2

0.0632

i e vy
LA e, oY
11

13//7/2

126

13//8

0.0607

TTorET FHT vq/ar
FTAT TTH U/ 9T
ME]

13//8

127

14//2

0.0607

ST T g/e
IR T T,
T 1/1

14//2

128

4//20

0.0885

SHfaee e vey/er
e e, 9w 1/1
4//20

129

5//16

0.0632

SataaT & v/
e e, 9w 1/1
5//16

130

5/123/1

0.0084

qaad e ve/em
T T U/
AIOHT, T 1/1
5//123/1

131

5//23/2

0.0455

SIGERICR S
TR AT T,
T 1/1

5//23/2

132

5/124

0.0632

EERE R TE A
forer oey/ar ama i,
AT 1/11480, T
o deye 26 i,
9T 1/30, T
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e vey/e A=Y
e day/et g4t T,
AT 1/12, ELRASHA
IGERU: IR
e day/et g4t T,
1/12, =T T
T/ FAT T
T/ g1, aw
114592, sfra= &=
/T FE
/e g1, aEw
331/1648, T
e oey/enr S o
/e g4, T
6277/45920,
T e vey/e
de o=, vaye g
&=, 9= 911/6560,
e e da/er
NEERICRT RS
BUEEKIEE
2069/22960,
BEECREERIE]
AT & va/Er
1 e, e
2069/22960,
Fertaes e da/am
ERIERELREIE
BAREEKIEE
2069/22960,
THASIIA &F U/
EERAGERU ST
&, o
1143/22960

5//24

T T ATH: TR
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133 |[79/1 focft LOIETacks 0.1342|[F<HT FHTE feremaT
g AT v/
e T, S /3
A i T
g AT U/
Frerd ¥, AT 1/3
GITETT o T S/
Hrad T v/
e T, S 173
79/11/1/1

134 |[79/1/1 sty TITReTT 0.0639| [T fier fofe
/A FET
/AT FAT A,
e 61/101, TTha
e ey S
RISl SHA UH/AT
FeAdT T, qIT
40/606, T
e divr areay,
HATST FHTT U/
TR UH/A AL
T, 997 200/606

135 |[79/1/2 fasft TR 0.0133|[smf frer vy
orerT e vey/er
e &, a7 11
79/1/2

136 |[79/1/3 BEl LS IED RS 0.0076|[S e f&e=r i@[/a?r
e f¥er vey/a
e ¥, e 1/1
899/79/1/3

137 |79/1/4 RE REIEEERS 0.052|[E7 =¥ FI7 fadt
EE L EIREER IR
¥, a7 1/16,
FAITA & Fge
v/ wigs e,
T 1/12, 3% e
/3T 99T T,
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9IT 53/320, ST
GER:TEIE T
o, e 53/320,
FAtaay &a ve/e
79/960, itz e
T/ Tt o,
T 33/320,

AT AT ferear
EREIRAECIIDES

9/160, T=reie &=
T/ AT e,
T 9/160, STHIEA
IGERE SR S ERIE
¥, 9% 9/160,
gy i va/e
NS ERIE R AIDES
9/160, rTstia &=
/A a7,
AIT 9/160, FIOTAIT
IGERE SR S ERIE
e, 9% 9/160,
899/79/1/3

138

79/2

0.1119

FHAST T

TSI/ THTIET
e oey/en wies
&, v 27/177
gefaaT w fadt

EEEEIREER IR
IGEREGIEISEE]
&, 9T 106/177
T o ve/er
22177 , ST
& ager da/e
afes fefer v/ ger

e, 9w 22/177




58 THEGAZETTEOFINDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

79/2

139 |79/3 GEl it 0.0329|[wfEz = day/ar oIw
o, o 1/2,
TAAT DT TG/
wigx &, 9w 1/2
7913

Total 4.9402

[T. 5. LA/11013/LACMinutes/2020(computer no. 5369/3D]
ag e E™, AT
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th June, 2026

S.0. 3290(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4278 Dated:22/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH7 in the stretch of land from Km. 0 to Km. 28.900 in the district of PATIALA in the state of PUNJAB

And whereas the substance of the said notification has been published in #The Tribune" (English)
and Ajit (Punjabi) both dated 30/09/2025# ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH7 in the
stretch of land from Km. 0 to Km. 28.900 in the district of PATIALA in the state of PUNJAB

State: PUNJAB District: PATIALA
SI. No. Survey/Plot Type of Land Nature of Land Area|| Name of Land
Number (in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6

Taluk: Patiala

Village: Hardaspur (85)
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1 25/1

Private

Agriculrure

0.0013

Jai Singh S/o
Niranjan Singh,
Share 763/3132,
Gurmeet Singh S/o
Niranjan Singh,
Share 763/3132,
Amarjeet Singh S/o
Niranjan Singh,
Share 763/3132,
Harpreet Singh S/o
Niranjan Singh
763/3132, Lakhvir
Kaur W/o Gurmeet
Singh S/o Niranjan
Singh, Share
20/783

25/1

2 302MIn

Private

PLOT

0.001

Deepak Sood S/o
Davinder Kumar
Sood Resident of
Marfat, Messers
GKS Infra
Structures Pvt Ltd
SCOno 41 GK
Mall Jawedi
Ludhaina, Share
94/315, Messers
Mapple GK
Infrastructures Ilp
registered Office,
219, FF Naryan
Dutta, Tiwari
Bhawan Deendayal
Upadya Marg New
Delhi 1100001,
Share 221/315

302 Min

3 343Min

Private

Agriculrure

0.0042

Gurjinder Singh
S/o Dharamnirmal
Singh S/o Anup
Singh, Share 1/2,
Jaswinder Singh
S/o Anup Singh,
Share 2/5, Navtej
Singh S/o
Jaswinder Singh,
Share 1/10

343 Min

4 351

Private

Road

0.0036

Punjab
Government, Share
1/1

351

5 42

Private

Road

0.055

Punjab
Government, Share
1/1
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42

Private

Agriculrure

0.0013

Kiranjit Kaur W/o
Manmohan, Share
265/1275,
Rupinder Kaur
W/o Dev Partap
Singh,Share
265/1275,
Manmohan Singh
S/o Tirath Singh,
Share 80/425,
Guneet kaur W/o
Manmohan Singh,
Share 265/1275,
Dev Partap Singh
S/o Manmohan
Singh, Share
80/425

73

Private

Agriculrure

0.0013

Rakesh Kumar S/o
Chiranji Lal, Share
1/1
77

Private

Agriculture

0.0337

Bhajan Kaur
Widow Rajinder
Singh S/o Chanan
Singh, Share 1/18,
Jaspal Singh S/o
Rajinder Singh S/o
Chanan Singh,
Share 7/72,
Gurnaib Singh S/o
Rajinder Singh S/o
Chanan Singh,
Share 7/72,
Manjeet Kaur
Widow Kuldeep
Singh S/o Chanan
Singh, Share 1/12,
Surinder Singh S/o
Kuldeep Singh S/o
Chanan Singh,
Share 1/6,
Charanjeet kaur
Widow Bheem
Singh S/o Chand
Singh, Share
1125/4532, Chand
Singh S/o Jagta
Singh S/o Budh
Ram, Share
4/1133, Karamjeet
Kaur Widow Major
Singh S/o Chand
Singh, Share
375/4532, narinder
Singh S/o Major
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singh S/o0 Chand
Singh, Share
375/4532, Dalveer
Singh S/o Major
Singh S/o Chand
Singh, Share
375/4532

85

Private

Agriculture

0.2561

Bhajan Kaur
Widow Rajinder
Singh S/o Chanan
Singh, Share 1/18,
Jaspal Singh S/o
Rajinder Singh S/o
Chanan Singh,
Share 7/72,
Gurnaib Singh S/o
Rajinder Singh S/o
Chanan Singh,
Share 7/72,
Manjeet Kaur
Widow Kuldeep
Singh S/o Chanan
Singh, Share 1/12,
Surinder Singh S/o
Kuldeep Singh S/o
Chanan Singh,
Share 1/6,
Charanjeet kaur
Widow Bheem
Singh S/o Chand
Singh, Share
1125/4532, Chand
Singh S/o Jagta
Singh S/o Budh
Ram, Share
4/1133, Karamjeet
Kaur Widow Major
Singh S/o Chand
Singh, Share
375/4532, narinder
Singh S/o Major
singh S/o0 Chand
Singh, Share
375/4532, Dalveer
Singh S/o Major
Singh S/o Chand
Singh, Share
375/4532

86

10 940/594/2

Private

Agriculrure

0.0253

Mahinder Pal
Singh S/o Partap
Singh, Share
3167/4700,
Narinderpal Singh
S/o Partap Singh,
Share 387/4700,
Swaran Kaur W/o
Amarjeet Singh,
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Share 19/470,
Harwinder Kaur
W/o Major Singh,
Share 19/470,
Anupreet Kaur D/o
Harinder Singh S/o
Partap Singh, Share
383/7050, Supreet
Kaur D/o Harinder
Singh S/o Partap
Singh, Share
383/7050, Gurpreet
Singh S/o Harinder
Singh S/o Partap
Singh, Share
383/7050
940/594/2

Village:

Majri Akalian (84)

11

13

Private

Agriculture

0.0253

Rajpreet Inder
Singh S/o Salinder
Singh S/o Chanan
Singh, Share 1/4,
Bikrmajeet Singh
S/o Jagjeet Singh
S/o Chanan Singh,
Share 1/8,
Sukhvinder Kaur
Widow Malkeet
Singh S/o Chanan
Singh, Share 1/8 ,
Lakhwinder Kaur
Widow Jagjeet
Singh S/o Chanan
Singh, Share 1/8,
Gurmeet Kaur
Widow Harjeet
Singh, Share 1/4,
Shahinshajeet
Singh S/o Malkeet
Singh S/o Chanan
Singh, Share 1/8
514/13/1

12

44

Private

Agriculture

0.0065

Gurdev Singh S/o
Bali Ram, Share
1/5, Pariwar Chand
S/o0 Bali Ram,
Share 1/5, Dhanraj
S/o0 Bali Ram,Share
1/5, Desh Prem S/o
Bali Ram, Share
1/5, Surjeet Kumar
S/o Sansari Lal S/o
Bali Ram, Share
1/5

44
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13 79

Private

Agriculture

0.0202

Nagar Panchayat,
Share 1/1
79/2

Village: Faridpur (86)

14 110

Private

Baandh

0.0506

Punjab
Government, Share
1/1

110/1

15 166

Private

Agriculture

0.0311

Jaspal Singh S/o
Ranjit Singh
adopted S/o Jeon
Singh, Share 1/2,
Balhar Singh S/o
Ranjit Singh
adopted S/o Jeon
Singh, Share 1/2
166/1

16 167

Private

Agriculture

0.0169

Jaspal Singh S/o
Ranjit Singh
adopted S/o Jeon
Singh, Share 1/2,
Balhar Singh S/o
Ranjit Singh
adopted S/o Jeon
Singh, Share 1/2
167/1

17 98

Private

Agriculture

0.0139

Jaspal Singh S/o
Ranjit Singh
adopted S/o Jeon
Singh, Share 1/2,
Balhar Singh S/o
Ranjit Singh
adopted S/o Jeon
Singh, Share 1/2
98

Village: Kalwa (87)

18 44//19

Private

Agriculture

0.0354

Asha singh s/o
Dharam singh
4926/9119, Balbir
singh s/o Baaj
singh 820/9119,
Baaj singh s/o
Fooja singh
390/9119,
Gurvinder singh
s/o Balbir singh
428/9119, Balwant
singh s/o Balbir
singh 332/9119,
Harvinder singh s/o
Balbir singh
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389/9119, Raj
singh s/o Balbir
singh 423/9119,
Ranjit kaur widow
of Kulwant sigh
23/18238, Jagjit
singh s/o Kulwant
singh 23/18238,
Igbal singh s/o
Mahinder singh
49/9119, Gurpreet
Singh s/o Harjeet
singh s/o Sohan
singh 351/18238,
Jagpreet singh s/o
Harjeet singh s/o
Sohan singh
351/18238, Sarina
behal w/o Narinder
behal 50/9119,
Ravinder kumar s/o
Madan lal 31/9119,
Vinod kumar s/o
Bal kishan31/9119,
Raj kumar s/o Tara
Chand 14/9119,
Kumari Sangeeta
d/o Ram Chand
39/9119, Karanvir
singh s/o Sardool
singh 71/18238,
Vishavnath Sharma
s/o Ravinder nath
Sharma 41/9119,
Sunil Joshi s/o
Inder Sen 10/9119,
Saripta Sharma w/o
jai jee Sharma
20/9119, Surinder
Sharma s/o Jai
Narayan 10/9119,
Gurvinder behal
s/o J. S behal
30/9119, Lajwanti
w/0 Nathu Ram
120/9119, Shimla
Devi w/o Parkash
Chand 16/9119,
Jaspal Singh s/o
Ranjit Singh
40/9119, Balihar
singh s/o Ranjit
singh 40/9119,
Manish kumar s/o
harbans Lal
67/18238, Gurmail
singh s/o Jawala
singh 13/9119,
Jagmail singh s/o
Jawala singh
13/9119, Amarjeet
Singh s/o Jawala
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singh 14/9119,
Harwinder singh
s/o Karnail singh
320/9119, Subhash
Chand s/o Kishaori
Lal 67/9119

44//19

19 53//4

Private

Agriculture

0.0338

Ajaib singh s/o
Teja singh 1/6,
Gurvinder singh
s/o Ajiab singh 1/2,
Nachhatar singh
s/o Tara singh
1/18, Sita kaur
widow of Jarnail
singh 1/54, Gurtej
singh s/o Jarnail
singh 1/54, Gurjant
singh s/o Jarnail
singh 1/54, Balbir
singh s/o Baaj
singh 1/9,
Harwinder singh
s/o Labh singh
1/18, Amarjit singh
s/o Garja singh
1/36, Baljinder
singh s/o Garja
singh 1/36

53//4

Village: Daun Khurd (91)

20 308

Private

Agriculture

0.0042

Man Singh Urf,
Manpreet Singh
adopted s/o Karnail
Kaur , Share 1/1
308

Village: Janherian (94)

21 236

Private

Agriculture

0.0092

Arvinder Singh S/o
Kulwant Singh S/o
Harnam Singh,
Share 131/2012,
Daljit Kaur Widow
of Kulwant Singh
S/o Harnam Singh,
Share 23/2012,
Balbir Singh S/o
Harnam Singh S/o
Bhagat Singh,
Share 205/503,
Parkash Singh S/o
Harnam Singh S/o
Bhagat Singh,
Share 519/1006
236
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22

347

Private

Agriculture

0.0215

Joginder Kaur W/o
Sarabjit Singh,
Share 1/1

347

23

348

Private

Agriculture

0.0085

Paramjit Singh S/o
Ajaib Singh S/o
Shingara Singh,
Share 1/1

348

24

358

Private

Agriculture

0.0011

Surinder Kaur W/o
Ajaib Singh S/o
Shingara Singh, 1/1
358

25

928/264-265

Private

Agriculture

0.2445

Darshan Singh S/o
Takhat Singh S/o
Buta Singh, Share
22688/192035,
Mohan Singh S/o
Takhat Singh S/o
Buta Singh, Share
26828/192035,
Kartar Kaur
Widow of Takhat
Singh S/o Buta
Singh, Share
7488/192035,
Balbir Kaur D/o
Takhat Singh S/o
Buta Singh, Share
7488/192035,
Manjinder Singh
S/o Labh Singh S/o
Kaka Singh, Share
3924/38407, Igbal
Singh S/o Labh
Singh S/o Kaka
Singh, Share
804/38407,
Jashanpreet Kaur
S/o Igbal Singh S/o
Labh Singh, Share
1200/38407, Dalip
Singh S/o Banta
Singh S/o Deva
Singh, Share
1740/38407,
Surinder Kaur S/o
Dalip Singh S/o
Banta Singh, Share
360/38407,
Arshdeep Singh
S/o Parminder
SinghS/o Pyara
Singh, Share
3744/192035,
Yadwinder Singh
S/o Mohan Singh
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S/o Takhat Singh,
Share 4800/38407 ,
Veerdavinder
Singh S/o Mohan
Singh S/o Takhat
Singh, Share
4800/38407,
Harjinder Kaur w/o
Bhupinder Singh
S/o Gian Singh,
Share
3744/192035,
Swaran Kaur W/o
Darshan Singh S/o
Takhat Singh,
Share 2400/38407,
Gurpreet Singh S/o
Dalilp Singh S/o
Banta Singh, Share
1902/38407,
Lovepreet Singh
S/o Dalip Singh
S/o Banta Singh,
Share 1902/38407,
Sukhwinder Singh
S/o Pyara Singh
S/o Takhat Singh,
Share 179/38407
928/264-265

Village: Dhareri Jattan (106)

26 493

Private

Agriculture

0.0211

Randhir Singh son
of Amar Singh son
of Gurnam Singh
1/8, Amrinder
Singh son of
Bakshish Singh son
of Gurnam Singh
1/4, Sarbjit Kaur
Widow of Jasveer
Singh son of
Gurnam Singh
1/16, Jashan Preet
Singh son of
Jasveer Singh son
of Gurnam Singh
1/16, Charan Singh
son of Gurnam
Singh 1/4, Balbir
Singh son of
Amarjeet Singh
1/8, Jasvir Singh
son of Amarjit
Singh son of
Gurnam Singh 1/8
493/1

Village: Chamarheri (107)
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27

10/1

Private

Agriculture

0.0646

Sukham Buttar S/o
Manjinder Singh
Buttar, 1/1

10/1

28

15

Private

Agricalture

0.0348

MS Squarone Land
Developers LLP,
Patiala, 1/1

15

29

411

Private

Agricalture/Gairmumkin

0.0253

Sukhwant Singh
S/o Shingara Singh
S/o Sawan Singh,
Share 19/1445,
Daljit Kaur W/o
Manjit Singh,
Share 52/289 ,
Urmila Rani W/o
Satpal S/o
Bhagwan Das,
Share 26/1445,
Resham Kaur W/o
Sudeep Singh S/o
Nirmal Singh,
Share 2/289,
Kanwar Aalam
Singh S/o Sudeep
Singh S/o Nirmal
Singh, Share 4/289,
Jeewan Kumar
Jindal S/o Jaggan
Nath Jindal S/o
Birbal Das, Share
31/578, Harjeet
Singh S/o
Surinderpal Singh
S/o Hari Singh,
Share 28/289,
Ramandeep kaur
Batra S/o Gurdeep
Singh Batra S/o
K.L. Batra, Share
135/1156, Deepak
Batra S/o Kundan
Lal Batra S/o
Birbal Batra, Share
135/1156, BILA
PATA KUNIDA
BA, Varsha Batra
W/o K.L. Batra,
Share 111/578,
Ramandeep Batra
W/o Gurdeep
Singh, Share
111/578, WA
NEEZ PATA
KUNIDGAN, KL
Motors Patiala, rahi
Partners Deepak
Batra, Wa Gurdeep
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Singh Batra PATA
GURINDGAN,
Share 32/289, Arsa
15 Years 60,000/-
rupees Yearly
Yashoda Motors
Private Limited,
Rahi Director
Deepak Batra Wa
Gurdeep Singh
Batra B:B:, Share
49/289, Arsa 15
Years 80,000/-
Rupees Yearly L
Motors Patiala
Rahi Partners
Deepak Batra Wa
Gurdeep Singh
Batra, Share
30/289, Arsa 15
Years 55,000/-
Rupees yearly
PATA Gurindgan
411

30 412

Private

Agriculture

0.0234

Sukhwant Singh
S/o Shingara Singh
S/o Sawan Singh,
Share 19/1445,
Daljit Kaur W/o
Manyjit Singh,
Share 52/289 ,
Urmila Rani W/o
Satpal S/o
Bhagwan Das,
Share 26/1445,
Resham Kaur W/o
Sudeep Singh S/o
Nirmal Singh,
Share 2/289,
Kanwar Aalam
Singh S/o Sudeep
Singh S/o Nirmal
Singh, Share 4/289,
Jeewan Kumar
Jindal S/o Jaggan
Nath Jindal S/o
Birbal Das, Share
31/578, Harjeet
Singh S/o
Surinderpal Singh
S/o Hari Singh,
Share 28/289,
Ramandeep kaur
Batra S/o Gurdeep
Singh Batra S/o
K.L. Batra, Share
135/1156, Deepak
Batra S/o Kundan
Lal Batra S/o
Birbal Batra, Share
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135/1156, BILA
PATA KUNIDA
BA, Varsha Batra
W/o K.L. Batra,
Share 111/578,
Ramandeep Batra
W/o Gurdeep
Singh, Share
111/578, WA
NEEZ PATA
KUNIDGAN, KL
Motors Patiala, rahi
Partners Deepak
Batra, Wa Gurdeep
Singh Batra PATA
GURINDGAN,
Share 32/289, Arsa
15 Years 60,000/-
rupees Yearly
Yashoda Motors
Private Limited,
Rahi Director
Deepak Batra Wa
Gurdeep Singh
Batra B:B:, Share
49/289, Arsa 15
Years 80,000/-
Rupees Yearly L
Motors Patiala
Rahi Partners
Deepak Batra Wa
Gurdeep Singh
Batra, Share
30/289, Arsa 15
Years 55,000/-
Rupees yearly
PATA Gurindgan
412

31

413

Private

Agriculture

0.0036||Gautam Sharma

S/o Nand Lal,
Share 4/199,
Baljeet Singh
Grewal S/o Kapoor
Singh, Share 7/199,
Sukhwinderpal
Singh S/o Sardar
Singh, Share 4/199,
Harpal Singh S/o
Hakam Singh,
Share 2/199,
Bhupinder Kaur
D/o Harpal Singh,
Share 2/199, Anil
Kumar S/o Yashpal
Singh, Share 2/199,
Rajeev Kumar S/o
Yashpal Singh,
Share 2/199,
Mohan Lal S/o
Budha Ram, Share
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4/199,
Balwinderpal
Singh S/o Kishan
Chand, Share
16/199, Guljar
Inder Singh Chahal
S/o Harinder
Singh, Share
65/199, Harinder
Singh Chahal S/o
Jaswant Singh
Chahal, Share
51/199, Pargati
Jaswal W/o S.S.
Jaswal, Share
4/199, Sampooran
Singh S/o Sher
Singh, Share 1/199,
Birinderjeet Singh
S/o Sampooran
Singh, Share 2/199,
Surekha D/o Nand
Lal, Share 4/199,
Sudha Rani D/o
Rajinder Kumar
S/o Nazam Ram,
Share 5/199,
Kanchan Bala D/o
Shiv Kumar S/o
Kulwant Rai, Share
5/199, Manoj
Kumar 1S/o Suraj
Bhan, Share
15/199, Gautam
Sharma S/o Nand
Lal, Share 4/597,
Vivek Kumar S/o
Nand lal, Share
4/597, Surekha D/o
Nand Lal, Share
4/597

413

32 414

Private

Agriculture

0.0594

Gautam Sharma
S/o Nand Lal,
Share 4/199,
Baljeet Singh
Grewal S/o Kapoor
Singh, Share 7/199,
Sukhwinderpal
Singh S/o Sardar
Singh, Share 4/199,
Harpal Singh S/o
Hakam Singh,
Share 2/199,
Bhupinder Kaur
D/o Harpal Singh,
Share 2/199, Anil
Kumar S/o Yashpal
Singh, Share 2/199,
Rajeev Kumar S/o
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Yashpal Singh,
Share 2/199,
Mohan Lal S/o
Budha Ram, Share
4/199,
Balwinderpal
Singh S/o Kishan
Chand, Share
16/199, Guljar
Inder Singh Chahal
S/o Harinder
Singh, Share
65/199, Harinder
Singh Chahal S/o
Jaswant Singh
Chahal, Share
51/199, Pargati
Jaswal W/o S.S.
Jaswal, Share
4/199, Sampooran
Singh S/o Sher
Singh, Share 1/199,
Birinderjeet Singh
S/o Sampooran
Singh, Share 2/199,
Surekha D/o Nand
Lal, Share 4/199,
Sudha Rani D/o
Rajinder Kumar
S/o Nazam Ram,
Share 5/199,
Kanchan Bala D/o
Shiv Kumar S/o
Kulwant Rai, Share
5/199, Manoj
Kumar 1S/o Suraj
Bhan, Share
15/199, Gautam
Sharma S/o Nand
Lal, Share 4/597,
Vivek Kumar S/o
Nand lal, Share
4/597, Surekha D/o
Nand Lal, Share
4/597

414

33

415

Private

Agriculture

0.0637

Guljar Inder Singh
Chahal S/o
Harinder Singh
Chabhal, Share
7/1256, Harinder
Singh Chahal S/o
Jaswant Singh
Chahal, Share
55/314, Saurav
Kansal S/o Sushil
Kumar Kansal S/o
Jai Bhagwan
Kansal, Share

787/1256, Jatin
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Bansal S/o Subhas
Bansal S/o Suresh
Chand Bansal,
Share 121/1256,
Anshul Kansal S/o
Ashok Kansal S/o
Jai Bhagwan
Kansal, Share
121/1256

415

34 7 Government (Punjab||Agriculture 0.0303|[Punjab

Sarkar) Government, Share
1/1

7

35 7/2 Government (Punjab|[Agriculture 0.0209||Punjab

Sarkar) Government, Share
1/1

7/2

36 8 Private Agriculture 0.1371|[Sukham Buttar S/o
Manjinder Singh
Buttar, Share 1/1
8/2

37 8/1 Private Agricalture 0.0603|[MS Squarone Land
Developers LLP,
Patiala, Share 1/1
8/1

Village: Daun Kalan (93)

38 115 Private Gairmumkin Rasta 0.0481|[Punjab
Government, Share
1/1

115

39 131//3 Private Gairmumkin Rasta 0.1416|[Nagar Panchayat,
Share 1/1
131//3

40 37//18/2 Private Agriculture 0.0084||Sukhjinder Singh
S/o Lachman Singh
S/o Harlal Singh
406/2337, Gurmail
Kaur widow
Lachman Singh S/o
Harlal Singh
185/4674, Karamjit
Kaur D/o Lachman
Singh S/o Harlala
Singh 185/4674,
Sukhwinder Kaur
D/o Lachman
Singh S/o Harlal
Singh 185/4674,
Mukhtiar Singh S/o
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Harlal Singh S/o
Sham Singh
175/2337, Jasveer
Kaur D/o Harlal
Singh S/o Sham
Singh 1/9348,
Nirmaljit Kaur D/o
Harlal Singh S/o
Sham Singh
1/9348, Jaspal
Singh S/o Harlal
Singh S/o Sham
Singh 2053/4674,
Amninder Singh
S/o Jaspal Singh
S/o Harlal Singh
40/779, Ranjit
Singh S/o Narinder
Singh S/o Gurdial
Singh 161/1558,
Baljinder Kaur
W/o Harpal Singh
S/o Harchand
Singh 15/779,
Kuldeep Kaur W/o
taranjeet Singh S/o
Harchand Singh
15/779

37//18/2

41

37/119

Private

Agriculture

0.0257

Sukhjinder Singh
S/o Lachman Singh
S/o Harlal Singh
406/2337, Gurmail
Kaur widow
Lachman Singh S/o
Harlal Singh
185/4674, Karamjit
Kaur D/o Lachman
Singh S/o Harlala
Singh 185/4674,
Sukhwinder Kaur
D/o Lachman
Singh S/o Harlal
Singh 185/4674,
Mukhtiar Singh S/o
Harlal Singh S/o
Sham Singh
175/2337, Jasveer
Kaur D/o Harlal
Singh S/o Sham
Singh 1/9348,
Nirmaljit Kaur D/o
Harlal Singh S/o
Sham Singh
1/9348, Jaspal
Singh S/o Harlal
Singh S/o Sham
Singh 2053/4674,
Amninder Singh

S/o Jaspal Singh
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S/o Harlal Singh
40/779, Ranjit
Singh S/o Narinder
Singh S/o Gurdial
Singh 161/1558,
Baljinder Kaur
W/o Harpal Singh
S/o Harchand
Singh 15/779,
Kuldeep Kaur W/o
taranjeet Singh S/o
Harchand Singh
15/779

37//19

42 41//11/1/1

Private

Agriculture

0.1163

Jaswant Kaur
widow Avatar
Singh S/o Munshi
Singh, Share 1/5,
Jagdeep Singh S/o
Avtar Singh S/o
Munshi Singh,
Share 1/5, Gurdeep
Singh S/o Avtar
Singh S/o Munshi
Singh, Share 1/5,
Balwinder Singh
S/o Avtar Singh
S/o Munshi Singh,
Share 1/5,
Kulwinder Kaur
D/o of Avtar Singh
S/o Munshi Singh,
Share 1/5,
41//11/1/1

43 41//11/2

Private

Agriculture

0.0228

Nagar Panchayat
Daun Kalan, Share
1/1

41//11/2

44 42//3/1/1

Private

Agriculture

0.0051

Harpal Singh S/o
Harjchand Singh
S/o Sham Singh,
Share 1529/4658,
Taranjit Singh S/o
Harchand Singh
S/o Sham Singh,
Share 1/2, Anmol
Singh S/o Harpal
Singh S/o
Harchand Singh,
Share 400/2329
42//3/1/1

45 480

Private

Gairmumkin Rasta

0.0506

Gram Panchayat,
Share 1/1
480
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Village: Bhat Heri (92)

46 17 Private Agriculture 0.0042|[Karamjit Singh S/o
Mabhinder Singh
S/o Jeon Singh,
Share 1/1

17

47 20/1 Private Agriculture 0.156{|Kulwinder Kaur
W/o Ram Singh
S/o Bagh Singh,
Share 1/2, Satpal
Singh S/o Ram
Singh S/o Bagh
Singh, Share 1/2
20/1

48 26 Private Agriculture 0.0042|[Ram Singh S/o
Basant Singh,
Share 1063/5648,
Jang Singh S/o Jeet
Singh S/o Hazara
Singh, Share
5/5648,, Gurmel
Singh S/o
Gurbaksh Singh,
Share 55/2118,
Amandeep Singh
S/o Narang Singh
S/o Ishar Singh,
Share 55/2118,
Baljeet Kaur
Widow Ajaib
Singh S/o Bakshish
Singh, Share
55/2118, Gurjeet
Singh S/o Ishar
Singh S/o Basant
Singh, Share
457/5648, Avtar
Singh S/o Ishar
Singh S/o Basant
Singh 275/11296,
Jang Singh S/o
Ishar SinghS/o
Basant Singh,
Share 499/5648,
Gurmeet Singh S/o
Ishar Singh S/o
Basant Singh,
Share 409/5648,
Norang Singh S/o
Ishar Singh S/o
Basant Singh,
Share 505/5648,
Gurmukh Singh
S/o Ishar Singh S/o
Basant Singh,
Share 751/11296,
Gurminder Singh
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S/o Ram Singh S/o
Basant Singh,
Share 1757/11296,
Baljinder Singh S/o
Ram Singh S/o
Basant Singh,
Share 1757/11296,
26

49 4

Private

Agriculture

0.0042

Jagtar Singh S/o
Mahinder Singh
S/o Jeon Singh,
Share 1/1

4

50 718/21/1

Private

Rasta

0.0042

Karamyjit Singh S/o
Mahinder Singh
S/o Jeon Singh,
Share 1/3, Jagtar
Singh S/o
Mahinder Singh
S/o Jeon Singh,
Share 1/3,
Sarabjeet Singh S/o
Mabhinder Singh
S/o Jeon Singh,
Share 1/3

718/21/1

Village: Rongla (23)

51 154

Private

Agriculture

0.0047

Raghbir Singh S/o
Ram Singh S/o
Sawan Singh,
Share 1/3, Karma
Singh S/o Ram
Singh S/o Sawan
Singh, Share 1/3,
Dharma S/o Ram
Singh S/o Sawan
Singh, Share 1/3
154

52 44

Private

Agriculture

0.0089

Nagar Panchayat,
Share 1/1
44

53 56Min

Private

Agriculture

0.0042

Amarjit Singh S/o
Gurdyal Singh
Adopted Singh S/o
Kishan Singh,
Share 1/1

56 Min

54 57

Private

Agriculture

0.0312

Amarjit Singh S/o
Gurdyal Singh
Adopted Singh S/o
Kishan Singh,
Share 1/1
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57

55 676 Private Agriculture 0.0013||Nagar Panchayat,
Share 1/1
676

56 77Min Private Agriculture 0.0025||Taranjit Singh urf
Juzhar Singh S/o
Darshan Singh,
Share 1/1

77 Min

57 97Min Private Agriculture 0.0169||Nagar Panchayat,
Share 1/1
97 Min

58 986/158 Private Agriculture 0.0211|[Raghbir Singh S/o
Ram Singh S/o
Sawan Singh,
Share 1/3, Karma
Singh S/o Ram
Singh S/o Swaran
Singh, Share 1/3,
Dharma S/o Ram
Singh S/o Sawan
Singh, Share 1/3
986/158

Village: Lang (336)

59 139//4/1 Private Agriculture 0.0152|[Charan Singh S/o
Jangir Singh, Share
1/1

139//4/1

60 139//9 Private Agriculture 0.0013||Surjit Kaur W/o
Darshan Singh,
Share 2111/12832,
Baljinder Kaur
W/o Sher Singh,
Share 2111/12832,
Gurmeet Kaur W/o
Ranjit Singh, Share
2111/12832,
Baljinder Kaur
W/o Gurmeet
Singh, Share
2111/12832,
Darshan Singh S/o
Nand Singh S/o
Jagir Singh, Share
305/6416, Sher
Singh S/o Nand
Singh S/o Jagir
Singh, Share
305/6416, Ranjit
Singh S/o Nand
Singh S/o Jagir
Singh, Share
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305/6416, Gurmeet
Singh S/o Nand
Singh S/o Jagir
Singh, Share
1265279/23039856
, Gurnam Singh
S/o Joginder Singh
S/o Arjan Singh,
Share
1663805/11519928
139//9

61 140//20/2/1

Private

Agriculture

0.0253

Sanjeev Kumar S/o
Shaam Lal, Share
1/2, Shama Goyal
W/o Sanjeev
Kumar S/o Sham
Lal, Share 1/2
140//20/2/1

62 141//25

Private

Agriculture

0.0013

Jassa Singh S/o
Avtar Singh, Share
529/569, Jatinder
Kaur W/o Jassa
Singh S/o Avtar
Singh, Share
40/569

141//25

63 157//13/1

Private

Agriculture

0.0051

Society Harijan,
Village Lang, 1/1
157//1311

64 157//16

Private

Agriculture

0.0035

Society Harijan,
Village Lang,
Share 1/1
157//16

65 158//11

Private

Agriculture

0.0154

Bhagwant Singh
S/o Harnek Singh
S/o Gurdial Singh,
Share 320/3043,
Simarjeet Singh
S/o Harnek Singh
S/o Gurdial Singh,
Share 320/3043,
Varinderjeet Singh
S/o Harnek Singh
S/o Gurdial Singh,
Share 320/3043,
Harnek Singh S/o
Gurdial Singh,
Share 2083/3043
158//11

66 169

Government

Gairmumkin Rasta

0.0126

Punjab
Government, 1/1
169
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67 188 Private Gair Mumkin Rasta 0.0324|[Nagar Panchayat,
158

Village: Kalyan (11)

68 42//20/1 Private Agriculture 0.0014|[Jeet Singh S/o of

Kaka Singh, Share
1/4, Palwinder
Singh S/o Kaka
Singh, Share 1/4,
Gupinderpal Singh
S/o Babu Singh S/o
Sadhu Singh, Share
1/167, Mahinder
Singh S/o Gajjan
Singh, Share 4/167,
Hardish Kaur W/o
Batej Singh S/o
mahinder Singh,
Share 191/6680,
Baljit Kaur W/o
Charanjit singh
JS/o Mahinder
Singh, Share
191/6680, Amarjit
Kaur W/o Jagjit
Singh S/o Sukhdev
Singh, Share
23/835 Sukhvinder
Kaur W/o
Baljinder Singh S/o
Gurdev Singh,
Share 23/1670,
Harinder Kaur D/o
Harinder Singh,
Share 23/1670,
Bipjinder Singh
S/o Gurdev Singh
S/o Harchand
Singh, Share 2/167,
Harinder Singh S/o
Harmesh Singh S/o
Harchand Singh,
2/167, Harprit
Singh S/o Jagjit
Singh S/o Sukhdev
Singh, Share 2/167,
Brinder Singh S/o
Jagjit Singh S/o
Sukhdev Singh,
Share 2/167,
Mabhinder Singh
S/o Gajjan Singh
S/o Narayan Singh,
Share 5/167, Jeet
Singh S/o Kaka
Singh S/o Sadhu
Singh, Share
187/1336,
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Palwinder Singh
S/o Kaka Singh S/o
Sadhu Singh, Share
187/1336

42//20/1

69 43//15/2/2

Private

Agriculture

0.0101

Gaganpreet Kaur
D/o Rajpal Singh
S/o Sarwan Singh,
Share 1/2, Satinder
Kaur D/o Gurdev
Singh S/o Ram
Singh, Share 1/2
43//15/2/2

70 43//25/2

Private

Agriculture

0.1674

Gaganpreet Kaur
D/o Rajpal Singh
S/o Sarwan Singh,
Share 1/2, Satinder
Kaur D/o Gurdev
Singh S/o Ram
Singh, Share 1/2
43//25/2

71 54//10/2

Private

Agriculture

0.0025

Ranjit Singh S/o
Harpal Singh S/o
Sodhi, Share
45/134, Gurinder
Kaur W/o Manjeev
Singh S/o Gurdeep
Singh, Share
89/134

54//10/2

72 54//11/1

Private

Agriculture

0.0025

Ranjit Singh S/o
Harpal Singh S/o
Sodhi, Share
45/134, Gurinder
Kaur W/o Manjeev
Singh S/o Gurdeep
Singh, Share
89/134

54/111/1

73 54//2

Private

Agriculture

0.0005

Jeet Singh Urf Ajit
singh s/o Pakhar
Singh S/o Baru,
Share 1/1

54//2

74 96

Government

Gairmumkin sadak

0.0152

Punjab
Government, Share
1/1

96

75 97

Government

Road

0.0202

Punjab
Government, Share
1/1
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97

Village:

Asay Majra (12)

76

123

Private

Gairmumkin Rasta

0.0177

Nagar Panchayat,
Share 1/1
123

77

125

Private

Gairmumkin Rasta

0.0253

Nagar Panchayat,
Share 1/1
125

78

29//11/2

Private

Agriculture

0.0004

Arvinder Singh S/o
Baru Singh, Share
1/3, Gurjant Singh
S/o Baru Singh,
Share 1/3, Baru
Singh S/o Roor
Singh S/o Fata
Singh, Share 1/3
29//11/2

79

29//11/3

Private

Agriculture

0.009

Avtar Kaur Widow
of Gurjant Singh
S/o Baru Singh
,Share 1/4, Pooran
Singh S/o Gurjant
Singh S/o Baru
Singh, Share 1/2,
Ravinder Singh S/o
Gurjant Singh S/o
Baru Singh, Share
1/4

29//11/3

80

38//12

Private

Agriculture

0.0051

Bhupinder Singh
S/o Gurdev Singh
S/o Sarvan Singh,
Share 1/3, igbal
Singh S/o Gurdev
Singh S/o Sarvan
Singh, Share 1/3,
Balwant Singh S/o
Gurdev Singh S/o
Sarvan Singh,
Share 1/3

38//12

81

38//19

Private

Agriculture

0.0354

Bhupinder Singh
S/o Gurdev Singh
S/o Sarvan Singh,
Share 1/3, igbal
Singh S/o Gurdev
Singh S/o Sarvan
Singh, Share 1/3,
Balwant Singh S/o
Gurdev Singh S/o
Sarvan Singh,

Share 1/3
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38//19

82 38//8 Private Agriculture 0.0076||Bhupinder Singh
S/o Gurdev Singh
S/o Sarvan Singh,
Share 1/3, igbal
Singh S/o Gurdev
Singh S/o Sarvan
Singh, Share 1/3,
Balwant Singh S/o
Gurdev Singh S/o
Sarvan Singh,
Share 1/3

38//8

Village: Ucha Gaon (14)

83 1169/394 Min Private Agriculture 0.0109|[Raj Kumar S/o
Nasib Chand S/o
Chiranji Lal, Share
23/3024, Shiv
Kumar S/o Nasib
Chand S/o Chiranji
Lal, Share 1/189,
Sinder Devi D/o
Nasib Chand S/o
Chiranji Lal, Share
1/189, Bikram
Batish S/o Raj
Kumar S/o Nasib
Chand, Share 1/16,
Sushma Devi D/o
Raj Kumar S/o
Nasib Chand,
Share 1/16, Raj
Rani W/o Kewal
Krishan S/o
Kalawanti, Share
71/2016, Sushma
Rani S/o Kewal
Krishan S/o
Kalawanti, Share
71/2016, Amna
Rani D/o Kewal
Krishan S/o
Kalawanti, Share
71/2016, Pardeep
Batish S/o0 Kewal
Krishan S/o
Kalawanti, Share
71/2016, Harkesh
Chand S/o
Kalawanti W/o
Chiranji Lal, Share
71/504, Harkesh
Chand S/o Chiranji
Lal S/o Barma
Nand, Share 1/576,
Mandeep Batish
S/o0 Baldev Krishan
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S/o Chiranji Lal,
Share 575/12096,
Kamlesh Rani
Widow Baldev
Krishan S/o
Chiranji Lal, Share
575/12096,
Karamjot Rani D/o
Baldev Krishan S/o
Chiranji Lal, Share
575/12096,
Sukhwinder Pal
S/o Kalawanti
Widow Chiranji
Lal, Share 71/504,
Sukhwinder Pal
S/o Chiranji Lal
S/o Barma Nand,
Share 1/576,
Sukhpal Krishan
S/o Kalawanti
Widow Chiranji
Lal, Share 71/504,
Sukhpal Krishan
S/o Chiranji Lal
S/o Barma Nand,
Share 1/576, Vinod
Kumar S/o
Harmesh Chand
S/o Chiranji Lal,
Share 149/3024,
Pardeep Batish S/o
Kewal Krishan S/o
Chiranji Lal, Share
1/432, Raj Dulari
Widow Harmesh
Chand S/o Chiranji
Lal, Share 71/1512,
Radha Rani D/o
Harmesh
Chand,Share
71/1512

1169/394

84

221 Min

Private

Rasta

0.0379

Nagar Panchayat,
Share 1/1
221

85

269 Min

Private

Agriculture

0.319

Jora Singh S/o
Pritam Singh S/o
Udhyam Singh,
Share 1/1

269

86

278 Min

Private

Rasta

0.0464

Nagar Panchayat,
Share 1/1
278

87

396 Min

Private

Agriculture

0.0042

Basa S/o0 Bhrama
Nand S/o
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Ramsharan, Share
1/3, Charanji S/o
Bharama Nand S/o
Ram Sharan, Share
1/3, Dharam Chand
S/o Ram Sharan
S/o Bhrama Nand,
Share 1/9, Devraj
S/0 Bharma Nand
S/0 Ram Charan,
Share 1/9, Darshan
Sharma S/o Savitri
Devi D/o Devi
Dayal, Share 1/36,
Rajvinder Sharma
S/o Savitri Devi
D/o Devi Dayal,
Share 1/36, Kailash
Devi D/o Devi
Dayal S/o Bharma
Nand, Share 1/18
396

88 397 Min

Private

Agriculture

0.0208

Pooja W/o
Sukhwinder Pal
S/o Chiranji Lal,
Share 1/1

397

&9 434 Min

Private

Agriculture

0.001

Surjit Kaur Widow
Dial Singh, Share
1/3, Rajwinder
Singh S/o Dial
Singh, Share 1/3,
Jinderpal Kaur D/o
Dial Singh, Share
1/3

434

Village: Sidhuwal (36) (Part)

90 2779/600

Private

Agriculture

0.0084

Manjeet Kaur W/o
Jasmer Singh,
Share 3/13, Pargat
Singh S/o Niranjan
Singh, Share
19/104, Santosh
Rani W/o Rachhpal
Chand, Share
19/104, Rajinder
Kaur W/o Pargat
Singh S/o Niranjan
Singh, Share 1/52,
Santosh Rani W/o
Rachhpal Chand
S/o Bhagwan Das,
Share 1/52,
Mandeep Kaur
W/o Harinder
Singh S/o Jasbir
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Singh, Share
19/208, Fateh
Grewal S/o
Harinder Singh S/o
Jasbir Singh, Share
19/208, Seerat
Grewal D/o
harinder Singh S/o
Jasbir Singh, Share
19/208, Santosh
Rani w/o Rachhpal
Chand S/o
Bhagwan Das,
Share 19/416,
Rachhpal S/o
Bhagwan Chand
S/o Kapooria Mal,
Share 19/416
2779/600

91

2790/1682/631

Private

Agriculture

0.0885

Labh Singh S/o
Rachan Singh,
Share 1/10, Harnek
Singh S/o Rachan
Singh, Share 1/10,
Parvinder Singh
S/o Rachan Singh,
Share 467/7520,
Gurmeet Singh S/o
Rachan Singh,
Share 467/7520,
Lakhmeer Singh
S/o Rachan Singh,
Share 467/7520,
Narata Urf Rachna
S/o Baru, Share
541/1504,
Gurcharan Singh
S/o Mahinder
Singh S/o Gurdyal
Singh, Share
23/752, Amarjeet
Kaur W/o
Mabhinder Singh
S/o Gurdyal Singh,
Share 149/1504,
Resham Singh S/o
Gamdoor Singh
S/o Joginder Singh,
Share 3/32,
Mukhtiar Singh S/o
Mahinder Singh
S/o Gurdyal Singh,
Share 23/752
2790/1682/631

92

2791/1682/631

Private

Agriculture

0.0211

Darshan Singh S/o
Mela Singh, Share
1/1

2791/1682/631
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93 367

Private

Agriculture

0.0063

Rishipal singh S/o
Ravinder Singh S/o
Nand Singh, Share
1/5, Kiran Preet
Kaur D/o Bheem
Dawinder Singh,
Share 1/5, Surjit
Singh h/o
Ravinderpal Kaur,
Share 1/30,
Preetinder Singh
S/o Surjit Singh,
Share 1/30,
Jaskiran Kaur W/o
Surjit Singh, Share
1/30, Daljeet Kaur
W/o Jagdev Singh,
Share 1/5, Monika
D/o Vishwanath,
Share 1/10,
Ravinder Kaur D/o
Kanwaljeet Singh,
Share 1/10,
Malkeet Kaur W/o
Gamdoor Singh,
Share 1/10

367

94 368/1

Private

Agriculture

0.0023

Sarabjeet Singh S/o
Beera Singh Urf
Balbir Singh S/o
Amar Singh, Share
1/2, Chamkaur
Singh S/o Beera
Singh Urf Balbir
Singh S/o Amar
Singh, Share 1/2
368/1

95 368/2

Private

Agriculture

0.0506

Sarabjeet Singh S/o
Beera Singh Urf
Balbir Singh S/o
Amar Singh, Share
1/2, Chamkaur
Singh S/o Beera
Singh Urf Balbir
Singh S/o Amar
Singh, Share 1/2
368/2

96 369

Private

Agriculture

0.0242

Sarabjeet Singh S/o
Beer Singh Urf
Balbir Singh Urf
Ganga Singh S/o
Amar Singh, Share
5187/266666,
Chamkaur Singh
S/o Beera Singh
Urf Balbir Singh,

Urf Ganga Singh
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S/o Amar Singh,
Share 129/302,
Manjeet Kaur W/o
Jasmer Singh W/o
Avtar Singh, Share
22/151,
Maalwinder Singh
S/o Sarabjeet Singh
S/o Balbir Singh,
Share 360/883

369

97

384

Private

Agriculture

0.0072

Mahinder Kaur
W/o Ram Singh,
Share 40/61, Anu
W/o Parween
Kumar, Share
37/244, Anita Rani
'W/o Balwinder
Singh, 37/244,
Vandana Sharma
D/o Sant Ram,
Share 5/122

384

98

599/2/3

Private

Agriculture

0.1033

Pargat Singh S/o
Niranjan Singh S/o
Hajoora Singh,
Share 5/31,
Manjeet Kaur D/o
Jasmer Singh (w/o
Avtar Singh),
Share 89/372,
Pargat Singh S/o
Niranjan Singh,
Share 10/93,
Rajinder Kaur W/o
Pargat Singh S/o
Niranjan Singh,
Share 1/248,
Santosh Rani W/o
Rachpal Chand,
S/o Bhagwan Das,
Share 223/744,
Mandeep Kaur
Widow harinder
Singh S/o Jasbeer
Singh, Share 5/93,
Fateh Grewal S/o
harinder Singh S/o
Jasbir Singh, Share
5/93, Seerat
Grewal D/o
Harinder Singh,
Jasbeer Singh,
Share 5/93,
Rachpal Chand S/o
Bhagwan Das S/o
Kapoor Mal, Share
5/186
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599/2/3

99 606

Private

Agriculture

0.0274

Pargat Singh S/o
Niranjan Singh S/o
Hazoora Singh,
Share 9/80,
Rajinder Kaur W/o
Pargat Singh S/o
Niranjan Singh,
Share 1/8,
Mandeep Kaur
Widow Harinder
Singh S/o Jasbeer
Singh, Share
21/160, Fateh
Grewal S/o
Harinder Singh S/o
Jasbeer Singh,
Share 21/160,
Seerat Grewal D/o
Harinder Singh S/o
Jasbeer Singh,
Share 21/160,
Rachhpal Chand
S/o Bhagwan Das
S/o Kapooria Mal,
Share 21/320,
Santosh Rani W/o
Rachhpal Chand
S/o Bhagwan Das,
Share 97/320

606

100 616

Private

Agriculture

0.0042

Gurcharan Singh
S/o Mangla Singh,
Share 22/135,
Amarjeet Kaur
W/o Mahinder
Singh, Share
13/225, Mukhtiar
singh S/o0 Mahinder
Singh, Share
22/135, Gurbeer
Singh S/o Karam
Singh S/o Saon
Singh, Share
89/900, Harjot
Singh S/o Harjot
Singh S/o Karam
Singh S/o Saon
Singh, Share
67/675,
Lakhwinder Singh,
S/o Gurmail Singh
S/o Saon Singh,
107/540, Jaswinder
Kaur Widow labh
Singh S/o Rachan
Singh, Share
31/5400, Baljeet
Singh S/o Labh
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Singh S/o Rachan
Singh, Share
31/5400, Rajinder
Singh S/o Labh
Singh S/o Rachan
Singh, Share
31/5400,
Amandeep Kaur
D/o Labh Singh
S/o Rachan Singh,
Share 31/5400,
Sonia Rani W/o
Anil Kumar
Sharma S/o Satpal,
Share 1/78300,
Anil Kumar
Sharma S/o Satpal,
Share 1/78300
Avtar Singh S/o
Gurdial Singh S/o
Sampooran Singh,
Share 98/783,
Harnek Singh S/o
Mangal Singh,
Share 31/1350,
Resham Singh S/o
Gamdoor Singh
S/o Joginder Singh,
Share 31/1350,
Narata Urf Rachna
S/o Baru, Share
7/270

616

101

648

Private

Agriculture

0.0007

Gurmel Kaur
Widow Darbara
Singh S/o Amar
Singh, Share 7/62,
Balbir Singh S/o
Darbara Singh S/o
Amar Singh, Share
55/124,
Sukhwinder Singh
S/o Darbara Singh
S/o Amar Singh,
Share 55/124

648

Village: Jassowal (22)

102

6/2

Private

Agriculture

0.0042

Sukhbir Singh s/o
Gurmail singh s/o
Harchand singh
1/2, Bhupinder
Singh s/o Gurmail
singh s/o Harchand
singh 1/2

6/2
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Village: Mehmoodpur Jattan (111)

103 2 Private

Agriculture

0.0211

Sita Ram S/o
Bachna Ram, Share
321/1000, Vaneet
Jain S/o Sita Ram
S/o Bachna Ram,
Share 321/1000,
Joginder Singh S/o
Hardial Singh,
Share 19/100,
Rajwant Kaur W/o
Joginder Singh,
Share 84/500

2

Village: Mithu Majra (108)

104 20 Private

Agricalture

0.0202

Preet Mahinder
Singh s/o Inderjit
Singh S/o0 Mukand
Singh 1/2, Jagdish
Singh S/o Inderjit
Singh s/o Mukand
Singh 1/2 hissa

20

105 22 Private

Agriculture

0.0236

Preet Mahinder
singh s/o Inderjit
singh 23/112,
Jagdish singh s/o
Inderjit singh
23/112, Romail
singh s/o Balbir
singh
12639/22072,
Parneet kaur d/o
Sukhwant kaur
1287/77252

22

106 23 Private

Agriculture

0.0346

Romail Singh s/o
Balbir Singh son of
Mukand Singh
2681/2759 ,
Parneet Kaur D/o
Sukhwant Kaur
w/o Sarshad
Romail 78/2759

23

Village: Ranbirpura (39)

107 163Min Private

Agriculrure

0.0106

Harbhajan Singh
S/o Bachan Singh,
Share 1/3, Gurdas
Kaur W/o
Harbhajan Singh,
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Share 2/3.
163 Min

108

167/2min

Private

Agriculture

0.0126

Balbir Singh S/o
Aatma Singh S/o
Charan Singh,
Share 1/4, Jasdev
Singh S/o Atma
Singh Share, Share
1/4, Bakshish Kaur
W/o Balbir Singh
S/o Udham Singh,
Share 6/71,
Bakshish Kaur
W/obalbir Singh
S/o Udham Singh,
Share 18/355,
Gurpreet Singh S/o
Nazar Singh S/o
Atma Singh, Share
1/4, Gurpreet Singh
S/o Karamyjit Singh
S/o Sukhwant
Singh, 163/2840,
Tanveer Kaur D/o
Karamyjit singh S/o
Sukhwant singh,
Share 163/2840
167/2

109

169/2Min

Private

Agriculture

0.1538

Jaswant Singh S/o
Santa Singh S/o
Charan Singh,
Share 77/185,
Bakhshis Kaur W/o
Balbir Singh S/o
Udham Singh,
Share 1/2, Kiran
Lata W/o Darshan
Kumar S/o
Vishakhi Ram,
Share 31/370
169/2

110

27

Private

Agriculrure

0.0685

Amritpal Singh S/o
Sukhdev Singh
139/487, Harmeet
Singh S/o Dhana
Singh 5/487,
Gurpreet Singh S/o
Dhana Singh
5/487, Harpreet
Singh S/o Dhana
Singh, Share
97/982, Amritpal
Singh S/o Sukhdev
Singh, Share
209/974, Sarabjeet
Singh S/o Ujagar
Singh Share
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100/491, Swaran
Singh S/o Sukhdev
Singh S/o Gurdial
Singh Share
42329/239117

27

111 28

Private

Agriculrure

0.1602

Sukhdev Singh S/o
Charan Singh S/o
Vikram Singh
Share 139/487,
Harmeet Singh S/o
Dhanna Singh S/o
Charan Singh
5/487, Gurupreet
Singh S/o Dhanna
Singh S/o Charan
Singh Share 5/487,
Harpreet Singh S/o
Dhanna Singh S/o
Charan Singh
Share 97/982,
Amritpal Singh S/o
Sukhdev Singh
Sandhu S/o Charan
Singh Sandhu,
Share 209/974,
Sarabjit Singh S/o
Ujagar Singh S/o
Chanan Singh,
Share 100/491,
Swarn Singh S/o
Sukhdev Singh S/o
Gurdayal Singh,
Share
42329/239117

28

112 29Min

Private

Agriculrure

0.009

Gyan Chand S/o
Wazir Chand S/o
Tulsi Ram, Share
1/6 Surinder
Kumar S/o Wazir
Chand S/o Tulsi
Ram, Share 1/6,
Harbans Lal S/o
Wazir Chand S/o
Tulsi Ram Share
1/6, Devinder
Kumar S/o Wazir
Chand S/o Tulsi
Ram, Share 1/6,
Vijay Kumar S/o
Wazir Chand S/o
Tulsi Ram, Share
1/6, Rajinder
Kumar S/o Wazir
Chand S/o Tulsi
Ram, Share 1/6
29
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113

31Min

Private

Agriculrure

0.0269

Gyan Chand S/o
Wazir Chand S/o
Tulsi Ram, Share
1/6 Surinder
Kumar S/o0 Wazir
Chand S/o Tulsi
Ram, Share 1/6,
Harbans Lal S/o
Wazir Chand S/o
Tulsi Ram Share
1/6, Devinder
Kumar S/o Wazir
Chand S/o Tulsi
Ram, Share 1/6,
Vijay Kumar S/o
Wazir Chand S/o
Tulsi Ram, Share
1/6, Rajinder
Kumar S/o0 Wazir
Chand S/o Tulsi
Ram, Share 1/6
31

Village: Bishanpura Chhana (40)

114

120

Private

Agriculture

0.0067

Gram Panchayat,
Share 1/1
120

115

141

Private

Agriculture

0.0202

Gram Panchayat,
Share 1/1
141

116

492

Private

Agriculture

0.0017

Surjit Singh S/o
Kartar Singh, Share
245/9248, Jasveer
Singh S/o Harjit
singh S/o Kartar
Singh, Share
175/4624,
Harchand Singh
S/o Harjeet Singh
S/o Kartar Singh,
Share 5/2312,
Charanjeev Singh
S/o Gurdeep Singh
S/o Hardev Singh,
Share 4549/69360,
Manjeev Singh S/o
Gurdeep Singh S/o
Hardev Singh,
Share 1/15,
Rajmohan Singh
S/o Gurdeep Singh
S/o Hardev Singh,
Share 2387/34680,
Ram Singh S/o
Shamsher Singh,
Share 33/23120,
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Mabhinder Kaur D/o
Hajoora Singh,
Share 29/2589440,
Ranjit Kaur D/o
Hajoora Singh,
Share 1/323680,
Jaswinder Kaur
D/o Hajoora Singh
Share
729/2589440,
Rajinder Kaur D/o
Hajoora Singh,
Share 387/647360,
Gurnihal Singh S/o
Jagdish Kaur W/o
Surinder Singh,
Share 1/35, Dalbir
Singh S/o Harbans
Singh S/o Basesar
Singh, Share 1/15,
Sukhpal Singh S/o
Harbans Singh S/o
Basesar Singh,
Share 13/23120,
Amarjeet Singh
Urf Williamjeet
Singh S/o
Balwinder Singh
Share 1757/36992,
Jogeshwar Singh
S/o Kiratpal Singh
S/o Jaswant Singh,
Share 62/2023,
Rajveer Singh S/o
Gurmail Kaur W/o
Gurpal Singh,
Share 589/83232,
Gurpreet Kaur D/o
Gurmail Kaur W/o
Gurpal Singh,
Share 589/83232,
Harpreet kaur d/o
Gurmail kaur w/o
Gurpal singh share
589/83232,
Gurmeet kaur w/o
Ram singh s/o
Jangir singh share
11001/462400,
Paramjeet Singh
S/o Ram Singh S/o
Shamsher Singh,
Share 5/9248,
Paramjeet Singh
S/o Balwant Singh
S/o Bachan Singh
3989/46240,
Navkaramjot Singh
S/o Karamjeet
Singh S/o
Balwinder Singh,

Share 1597/36992,
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Ajaib Singh S/o
Hajoora Singh S/o
Gurbaksh Singh,
Share
96387/1294720,
Paramdeep Singh
S/o Ram Singh S/o
Bharpur Singh,
Share 1/2312,
Gurmeet Kaur w/o
Surjeet Singh S/o
Daleep Singh,
Share 115/9248,
Jaspal Kaur w/o
Baldev Singh S/o
Dalip Singh, Share
75/9248,
Braininderveer
Singh S/o
Jaswinder Singh
S/o Gamdoor
Singh, Share
25/2312,
Amanpreet Singh
S/o Darshan Singh
S/o Gamdoor
Singh, Share
25/2312,
Jogeshwar Singh
S/o Kiratpal Singh
S/o Jaswant Singh
Share 389/9248,
Satinder Singh S/o
Khushi Singh S/o
Kartar Singh, Share
26617/462400,
Karanveer Singh
S/o Tirath Singh
S/o Teja Singh,
Share
30867/462400,
Narpinder Singh
Kaleka S/o
Narinder Singh S/o
Harbans Singh,
Share 2597/34680,
Harinderpal Singh
S/o Sucha Singh
S/o Surjeet Singh
9/9248, Davinder
Kaur Kaleka w/o
Jagdeep Singh
Kaleka, Share
1011/46240

492

117

96

Private

Agriculture

0.003

Gram Panchayat,
Share 1/1
96




[T &v=3(ii)]

HILT =T TSI AT

97

Village: Jahlan (42)

118 1034

Private

Agriculture

0.0082

Gurpreet Singh S/o
Harpal Singh 1/1
1034

119 1035/2/1

Private

Agriculture

0.0228

Gurpreet Singh S/o
Harpal Singh Singh
S/o Mit Singh,
Share 1/1

1035/2/1

120 1039/2/1

Private

Agriculture

0.0228

Dera Baba Mangi
Ram Bethman
Mahant Atma Ram
Urf Ramanjeet
Singh Cheela
Mahant Hari
Krishan Das Kast
Baljit Singh S/o
Davinder Singh,
Share 1/1
1039/2/1

Village: Rajgarh (43)

121 113

Private (Gram
Panchayat)

Gairmumkin Rasta

0.0028

Nagar Panchayat,
Share 1/1
113

122 13//12

Private

Agriculture

0.0329

Jaswinderpal Kaur
W/o Sukhdev Ram
S/o Bhagwan Das,
Share 765/6656,
Navdeep Gupta S/o
Ved Parkash Gupta
S/o Jorawar Chand,
Share 153/6656,
Daksh Bansal S/o
Surinder Bansal
S/o Bihari Lal,
Share 153/1664,
Jaswinderpal Kaur
W/o Sukhdev Ram,
Share 2853/26624
Jaswinder Singh
S/o Sucha Singh
S/o Hari Singh,
Share 99/6656,
Navneet Sharma
W/o Kamaldeep
Sharma S/o
Ghansham Sharma,
Share 693/26624,
Anil Kumar S/o
Sudarshan Kumar
Kapil S/o Shanti
Saroop Kapil,
Share 599/13312,
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Hardeep Singh S/o
Surinderpal Singh
S/o hari Singh,
Share 85/3328,
Nidhi Bansal W/o
Varinder Bansal
S/o Ghanshayam
Das Bansal, Share
85/3328, Rajeev
Kumar S/o Ishwar
Chand S/o Param
Ram, Share
85/3328, Sonu W/o
Harpreet Singh S/o
Nirmal Singh,
Share 515/6656,
Mehak Mittal W/o
Krishan Mittal S/o
Satya Naryan
Mittal, Share
99/234

13//12

123

13//5

Private

Agriculture

0.0101

Gurjant Singh S/o
Gurmail Singh S/o
Makand Singh,
Share 661/9456,
Gurpartap Singh
S/o Nek Singh S/o
Makand Singh,
Share 1/6,
Gurmukh Singh
S/o Nek Singh S/o
Makand Singh,
Share 1/6,
Paramjeet Singh
S/o Kapoor Singh
S/o Jetu Singh,
Share 305/1576,
Harjeet Singh S/o
Kapoor Singh S/o
Jetu Singh, Share
305/1576,
Khushwinder Kaur
Cheema W/o
Palwinder Singh
Cheema S/o
Sukhchain Singh,
Share 661/3152
13//5

124

13//6

Private

Agriculture

0.0455

Gurjant Singh S/o
Gurmail Singh S/o
Makand Singh,
Share 661/9456,
Gurpartap Singh
S/o Nek Singh S/o
Makand Singh,
Share 1/6,
Gurmukh Singh
S/o Nek Singh S/o
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Makand Singh,
Share 1/6,
Paramjeet Singh
S/o Kapoor Singh
S/o Jetu Singh,
Share 305/1576,
Harjeet Singh S/o
Kapoor Singh S/o
Jetu Singh, Share
305/1576,
Khushwinder Kaur
Cheema W/o
Palwinder Singh
Cheema S/o
Sukhchain Singh,
Share 661/3152
13//6

125 13//7/2

Private

Agriculture

0.0632

Gurpreet Singh S/o
Harbhajan Singh,
Share 1/1

13//7/2

126 13//8

Private

Agriculture

0.0607

Rajinder Kumar
S/o Narata Ram
S/o Sadhu Ram
13//8

127 14//2

Private

Agriculture

0.0607

Jatin Garg S/o
Parshotam Lal
Garg, Share 1/1
14//2

128 4//20

Private

Agriculture

0.0885

Jaswinder Singh
S/o Gurudev Singh,
Share 1/1

4//20

129 5//16

Private

Agriculture

0.0632

Jaswinder Singh
S/o Gurudev Singh,
Share 1/1

5//116

130 5/123/1

Private

Agriculture

0.0084

Sukhdev Singh S/o
Chajju Ram S/o
Nagina, Share 1/1
5/123/1

131 5/123/2

Private

Agriculture

0.0455

Jatin Garg S/o
Parshotam Lal
Garg, Share 1/1
5/123/2

132 51124

Private

Agriculture

0.0632

Labh Singh S/o
Hari Singh S/o
Bagha Singh, Share
1/11480, Nachattar
Singh S/o Hari
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Singh, Share 1/30,
Balpreet Singh S/o
Nachattar Singh
S/o Hari Singh,
Share 1/12,
Harmanjeet Singh
S/o Nachattar
Singh S/o Hari
Singh, 1/12,
Gurdev Kaur W/o
Kesar Singh S/o
Hari Singh, Share
1/4592, Jeewan
Singh S/o Kesar
Singh S/o Hari
Singh, Share
331/1640, Dalbara
Singh S/o Bant
Singh S/o Hari
Singh, Share
911/6560,
Gurcharan Singh
S/o Bant Singh, S/o
Hari Singh, Share
911/6560, Satnam
Singh S/o Gurdyal
Singh S/o Hari
Singh,Share
2069/22960,
Harbhajan Singh
S/o Gurdyal Singh
S/o Hari Singh,
Share 2069/22960,
Balwinder Singh
S/o Gurdyal Singh
S/o Hari
Singh,Share
2069/22960,
Ekamjot Singh S/o
Jewan Singh S/o
Kesar Singh, Share
1143/22960

5/124

Village:

Wazidpur

133

79/1

Private

Agriculture

0.1342

Darshana Kumari
Widow Sohan Lal
S/o Daulat Ram,
Share 1/3 ,
Talwinder Singh
S/o Sohan Lal S/o
Daulat Ram, Share
1/3 , Khushdeep
Sharma d/o Sohan
Lal S/o Daulat
Ram, Share 1/3
79/1/1/1

134

79/1/1

Private

Agriculture

0.0639

Nishan Singh
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Thind S/o Saroop
Singh S/o Kartar
Singh, Share
61/101, Rajeev
Bansal S/o Om
Parkash Bansal S/o
Valaiti Ram, Share
40/606, MS Patiala
Greens Partners,
Manoj Kumar S/o
Ramfal S/o Suneri
Ram, Share
200/606

135 79/1/2

Private

Agriculture

0.0133

Jagir Singh S/o
Shamsher Singh
S/o Attar Singh,
Share 1/1
79/1/2

136 79/1/3

Private

Agriculture

0.0076

Jagir Singh S/o
Shamsher Singh
S/o Attar Singh,
Share 1/1
899/79/1/3

137 79/1/4

Private

Agriculture

0.052

Harwinder Kaur
Virdi W/o
Bikarmjit Singh,
Share 1/16,
Amritpal Singh
Vahla S/o
Mabhinder Singh,
Share 1/12, Prem
Singh S/o
Shamsher Singh,
Share 53/320, Jagir
Singh S/o
Shamsher Singh,
Share 53/320,
Kulwinder Singh
S/o Niranjan Singh,
Share 79/960,
Bhupinder Singh
S/o Daljit Singh,
Share 33/320,
Gurdial Kaur
Widow Balbir
Singh, Share 9/160,
Balbir Singh S/o
Gurdial Singh,
Share 9/160,
Jagmohan Singh
S/o Gurdial Singh,
Share 9/160,
Harinder Singh S/o
Gurdial Singh,
Share 9/160,
Amarjit Singh S/o
Guridal Singh,
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Share 9/160,
Karanbir Singh S/o
Gurdial Singh,
Share 9/160,
899/79/1/3

138 79/2 Private Agriculture 0.1119||Kamaljit Kaur W/o
Jaswinder Singh
S/o Mahinder
Singh, Share
27/177 , Harwinder
Kaur Virdi W/o
Bikramjit Singh
S/o Jaswant Singh,
Share 106/177 ,
Kulwinder Singh
S/o Niranjan Singh,
Share 22/177 ,
Amritpal Singh
Wahla S/o
Mahinder Singh
S/o Buta Singh,
Share 22/177

79/2

139 79/3 Private Agriculture 0.0329||Mahinder Singh
S/o Labh Singh,
Share 1/2, Navneet
Kaur W/o
Mahinder Singh,
Share 1/2

79/3

Total 4.9402
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